LOK SABHA DEBATES

LOK SABHA

Monday, August 18, 1965/Sravana 25,
1887 (Saka)

The Lok Sabha met at Eleven of the
Clock,

[MR. SPEAKER in the Chair]
MEMBERS SWORN

Mr. Speaker: Secretary may ca'!
oul the names of the Members who
have come to make and subscribe the
oath or afirmation under the Const;-
tution anj then the Minister of Parlia-
mentary Affairs may introduce the
Members to the House.

Secretary: Shri R. Surender Heddy.

The Minister of Communications
and Parllamentary Affairs (Shri Satya
Narayan Sinha): 8Sir, I have great
pleasure in introducing to you and
through you to the House Shri
R. Surender Reddy whg has been re-
turned to Lok Sabha from Mahbuba-
bad constituency of Andhra Pradesh
in the vacancy caused by the death of
Shri E. Madhusudan Rao.

Shri R. Surender Reddy (Mahbuba-
bad).

Secretary: Shri H. C. Linga Reddy.

Shri Satya Narayan Bimha: Sir, |
have great pl e in introducing to
you ang through you to the House
Shri H. C. Linga Reddy who has been
returned to Lok Sabha from Chikbal-
lapur constituency of Mysore in Lhe
vacancy caused by Shri K. C. Reddy
assuming the office of Governor of
Madhya Pradesh.

Shri H C. Linga Reddy (Chikbal-
lapur).

Secretary: Shrimati Vimalobai Pan-
jabrac Deshmukh,

Shri Satya Narayan Sinha: Sir, 1
have great pleasure in introducing to
you and through you to the House
Shrimati Vimalabai Panjabrao Desh-
mukh who has been returned to Lok
Sabha from Amravati constituency of
Maharashtra in the vacancy caused by
the death of Dr. Panjabrao S. Desh-
mukh.

Shrimati Vimalabai
Deshmukh (Amravati).

Secretary: Shri Mali Mariyappa,

Shri Satya Narayan Sinha: Sir, 1
have great pleasure in introducing to
you and through you to the House
Shri Mall Mariyappa who has been
returned to Lok Sabha from Tumkur
constituency of Mysore in the vacancy
caused by the resignation of Shrl Ajit
Prasad Jaln.

.8Shri Mali Mariyappa (Tumkur),

Panjabrao

114 hre,
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Mr. Speaker: | have to Inform the
of the sad demise of six of our

friends, namely Shri  Mohanlal
Sakeena, Shri Duni Chand, 8hri
enkatesh Narayan Tivary, Shrl

T. B. Vittal Rao, Shri B. Pocker Sahlb
and Shri Shamrao Vishnu Parulekar.

Shri Mohanla] Saksena was a Mem-
ber of the Centra] Legislative Assem-
bly, the Constituenl Assembly of
India, the Provisional Parliament and
the First Lok Sabha during the years
1935 to 1987. He was also Minister of
Rehabilitation during the yeary 1948
to 1080. He passed away at New
Delhi on the 18th May, 1088 at .he

age of 09,
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Shri Dunj Chand was & Member of
the Central Legislative Assembly dur-
Ing the years 1923 to 1028. ITe passed
away at New Delhi on the 21st June,
1865 at the age of 97.

Shri Venkatesh Narayan Tivary was
a Member of the Constituent Assemb-
ly of India during the years 1848 to
1950 and also of the First Lok Satha
during the years 1852 to 1957. He
passeq away at New Delhi on tiwe Zlst
June, 1865 at the age of 75,

Shri T. B. Vittal Rap was 3 Member
of the First and the Second Lok
Sabha during the years 1952 to 1062.
He passed away at Kothagudem on
the 25th June, 1885, at the age of 50.

Shri B, Pocker Sahib was a Mem-
ber of the Constituent Assembly of
Indiy during the years 1948 to 1850
and also of the First and the Second
Lok Sabha during the years 1852 to
1962, He passed awpy at Calicut on
the 20th July 1865.

Shri Shumrao Vishnu Parulekar was
a Member of the Secong Lok Subha
during the years 1857 to 1862. He
passed away at Bombay on the drd
August 1985, at the age of 83.3

Shri Ranga (Chittoor); Mr, Speuker,
it*Was a pleasure to have known Shri
Mohanlal Saksena for the past thirty
years. We both came together to this
House in those days when the British
commanded the majority, and we
fought against thot Government. We
had also the privilege of going up the
steps of this House angd pulling down
the Union Jack because it was raised
there without the gmuthority of this
House and its Speaker.

We werg bolh together also ws Sec-
retariegs of the Congress Parliament-
ary Party for o number of years. He
was a good patriot, a sincere social
worker and he tried his best to con-
centrate the altention of the country
upon the need for improving the hous-
ing conditions all over the country, in
rural areas and urban areas, I am
extremely sorry that he has passed
away.
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Shri Vittal Rap had distinguished
himself by his ardent championship of
the cause of industrial labour. The
House was witness to the persistent
and sincere manner in which he
pleaded for labour.

The other friends also are known
to us. We are all sorry that they
passed away. We request vou to con-
vey condolences to the bereaved
tamilles,!

Shrimatl Renu Chakravartty (Bar-
rackpore): Mr. Speaker, allow me to
join you and the other colleague: in
paying our respects to the Members
who have died during this inter-ses-
sion period.

Four of them were known to us,
younger Members of the House. They
were Shri Mohanla] Saksena, BShri
Vittal Rao, Shri Parulekar and Shri
Pocker Sahib. Two of them were
members of our Group. Shri Vittal
Rap was with us in the First Lok
Sabha ang the Second Lok Sabha, It
is very sad that he died very sudden-
ly and ag & very young man, a com=
paratively young man. He distinguish-
ed himself by his hard work and by
the persistent advice he offered on all
trade union and mining matters. He
was g perfect gentleman. I am sure
1 shall be reflecting the feelings of
Members of this House when I pay
my tribute to him who had suffered
for the cause of trade unionism and
that of the working class.

With regard to Shri § V, Parulekar,
in paying my tribute to him there is
a poignancy which is added in the
fact that he died in detentlon—he

died in jail. I would point ou: that
even when Members are sick and
ailing, they are kept in detention
without trial. On such an occasion, T

do not want to say much more but 1
do feel that on this matter Govern-
ment has got to be condemned for the
way it treated Shri Parulekar in the
last moments of hi: life.

Shri Pocker Sahib was an old Mem-
ber of this House. T pay my tribute
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to him and also to Shri Mohanlal
Saksena who was here for only a
very short time that I had been here.
We younger Members never had the
opportunity of meeting the other
Members who have passed away.

May I request you on behalf of ow
party and this House to convev to the
relatives of the departed our sincere
regrets and our condolences”

Shri Muhammad Ismail (Manjeri):
1 associate myself with the condolence
references made by the previous
speakers. In particular, I want tg sny
a few words regarding the late Mr. B
Pocker.

As an active and important Mem-
ber of the Constituent Assembly, he
made substantial contributions to the
deliberations of that august Assem-
bly. As a distinguished and illustri-
ous Member of the Bar in Madras
and Kerala, he was well known for
hig able advoeacy, courage of convlc-
tion, frankness and forthrightness of
expression.

-

As a member in public life, as a
member of the Madrag Legislature
and also as 8 Member of this Houre
for two terms, he took a very active
part in the affairs of the country and
in things which interested the life of
the people.

In his activities, he always display-
ed an indomitable courage of convic-
tion and unbending sense of integrity.
For hig many qualities of head and
heart he was respected not only by his
friendg and by his party men, but
also by the people of opposite parties.

I request you to convey the sincere
regrets and condolences of the House
to the members of the bereaved
family.

ot wo Wre awwl tﬂw}m
wErer & wrw wgiwta T wEAT g 3
Fora} 81 o gk fra A8t § 1 oft vovAg
faem aedme & ard &, mpfafy ¥/
Tz, & wrIwT e wrefaa AT W
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g1 I A9, WT T 9EET T w0
a1 7R, 37 aw g, Wi ag o Wk
wie & qragm ¥4 4 wTA R &
ALt wiew a1t AW F WO M Ow &
ag WY 7Y |, afer wavredt g A
it 4, e o ot gafar & o
& IO g HAT AT T 8ATA T4 W7
arsfay w71 wgar g f on ¥ arv
% ag aare §, arfe gart fee €1 amest
Z1 fr o) gur? foa I A E, dmT A A1
f& 3% w1 Ay 2 g1 g Ay T
vammery favoy medET gt g€ €

El"he Prime Minister and Minister
of Atomic Energy (Shri Lal Bahadur
Shastri): Mr. Speaker, Sir, 1 fully
associate myself with the observa-
tions you have made on the sad
demise of Shri  Mohanlal Saksena,
Shri Duni Chand, Shri Venkatesh
Narayan Tivary, Shri T. B. Vittal Rao,
Shri B. Pocker Sahib and Shri Sham-
rap Vishnu Parulekar,

They were Members of thig House,
and they had been associated with
public life for quite a long time. 1
should especially like to refer to the
activities of Shri Mohanla! Saksena. He
was a Member of the Central Legii-
lative Assembly for a number of
years; then, he was a Member of
this House, and later on a Mumber
of the Rajya Sabha. His was a dedi-
cated lifé, - and he had served the
cause of the country in a munner
which would attract the admirstion
of every section of our peoplc

He was a Minister also during the
most difficult times, Minister of He-
habilitation when millions of people
were coming over from West Pakis-
tan to India. Certainly, whatever he
did, he did as a conscieniious person
and tried to discharge his duties in
an efficient and effective manper,
Shri Venkatesh Narayan Tivary was
also one of our senior public men and
he was @ man who was prolific vith
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his pen. He was also a very active
member in  committees. He alwoys
used to make wvaluable contributions
in discussions and, as I said, especial-
ly in the proceedings of commitice
meetings. Among the other Members
I knew Shri T. B, Vitlal Rao, and so
long as he was here in this Housc,
although he was in the Opposition, 1
must say that he was always very
constructive, and though he was cri-
tical he tried to put up concrete sug-
gestions for the consideration of the
Government, He was a very active
member indeed.

Lala Duni Chand was one of our
veteran public men. We feel sorry on
his sad demise. May I request you
to convey our sincere condolences to
the members of the bereaved family?

‘_Mr. Speaker: ] think all the Mem-

rs8 will associate themselves with
these sentiments. The House may
stand in silence for a short while to
express its sorrow,

The Members then stood in silence
jor a short white_.]

Mr. Speaker: I will convey these
condolences to the bereaved fumilics.
1 may say onc thing. It would be
my advice that on this occasion when
we are making references like this,
we should not take the opportunity
to make any criticism or take up any
controversial  thing because that
seriousnesg might be affected. That
would be my advice.

Bhri H N, Mukerjee (Calcutta.Cen-
tral): Sir, you have thought jt fit to
make these observations. But if a
member of this House or 8 former
member of this House dies in deten-
tion, surely it becomes a msiter of
particular significance and reference to
that becomes absolutely imperative,
and therefore any suggestion from
your lips that reference to matters
which might be extraneous to mere
expression of grief is unseemly is to

my mind not particularly ealled for.®

Mr. Speaker: 1 have given that ad-
vice. I am afraid that if this practice
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is resorted to, at a fime when we want
to pay our tributes to our departed
friends, there may be some remarks
and there may be controversies raised.
Thus we may do some disservice to
those to whom we want to pay our
respects, That is my fear. There are
many opportunities and Government
can be criticised. Other things can
be said then. Though it has been
snid that my remarks were unseemly,
in my opinion still I think that it is
the only right thing to do.

Shrimati Renu Chakravarity: Your
remarks were unseemly. He sald
that you thought that my remarks
were unseemly (Interrup-
tions.)

Shri Daji:
tention, Sir?

Should many die in de-

Mr. Speaker: Why should you put
that question to me? Now, let us take
up guestions.

Shri U, M. Trivedi (Mandsaur):
Sir, '‘may I make one submission? I
have only this submisczion to make
that in our country today circums-
tances have arisen about Kutch and
Kashmir where these are uppermost
in the minds of the people and =0
even before the questions are being
discussed, I suggest that this House
do start discussion on this question of
Kashmir invasion straightaway and
that the Question Hour may be sus-
pended today, That is my request . .
(Interruptions.)

Mr. SBpeaker: Order, order. First, )
should like to tell the hon. leader nt
the Jan Sangh Party that this waes
not the proper way. He ought to
have informed me beforehand that
he wants to raise such a thing. He
Is the leader of a responsible party,
and without giving notice—(Interrup-
tion). Order, order. Whatever is
proper, I must say and others have
to hear. So, he ought 'to have in-
formed me beforehand. He did not
do that. That was one thing.

The second point is, I have to pro-
ceed pecording to the list of business.
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The Question Hour can be suspended
only if the whole House agrees, and
because there is no such thing, as 1
find, in this respect, I have to proceed
with the business of the Housec.

Shri Bade (Khargone): The Kush-
mir question ig there; it is important.

Mr. Speaker: Yes; that I wiil sce
But that discussion cannot bz taken
up at this moment.

-

ot worow feg (ate) o W
TEiT, ¥7r oF @ A faiea §) oot
aw g9 AN %) agh a7 gg Haza o
§ 5 Oqedt  Wda faadr B
A mg owvET Wity & arg Wi §
afwy urx gfe ug TRiqTd Wwdw
wWReaT 6 IEH WY TA¥ ug T I
st & fo ooz wrw w0 faqomm &
I W4T gAAT TAREZ  AdY 9t
vafar ¥ wrdar & f gwre dar &Y
aim sfam 7 ar Qv g W wife
g9 fd ayer a1 #fguz w7 oaw §

oW wgven : w1y w1 el faw
X ¥ xafal groer oz A oAl &
s wrt agd & qAfe & g WA
weegt w1 ¥ vy § gfaw v faar am
At aar feat J1 %At &0

sft gww wx wwwg (Famw)
ene AR, T AT w5F & qarT
ey Agerq § olT Av dw i wa
®r waf @t owro b J

WSIW WEWY : AET & wEA O7
wr a1 ¥ mrAdm weer W oW AT
= E?

Shri U. M. Trivedl: In view of what

you have said and what my party
feels, we seek leave to withdraw fror:

the House. (Interruption).
Mr. Speaker: No need for ‘that
Order, order.

Bll(Ai) LS—2.
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(Shri U. M. Trivedi and some other
Members then left the House.)

Mr, Speaker: We shall take up the
Questions now. Shri Rameshwar
Tantia,

Shri Rameshwar Tantla: Question
No. 1. (Interruption).

Some hon. Members: We are not
able to hear.

Mr. Speaker: Order, order. Mem-
bers can hear only if they do not speak
among themselves. There ought to
be silence and then alone the Minister
can be heard.

ORAL ANSWERS TO QUESTIONS
Pak. Build-up on Indo-Pak. Border

r -

([ Shri Rameshwar Tantia:
Shrimatl Savitel Nigam:
Shri P. C. Borooah:

Shri D. C, Bharma:

Shri Yashpal Singh:
Shrimatl Tarkeahwarl Sinha:
Shri P, R. Chakraverti:
Bhri Naval Prabhakar:

Shri Bagri:

Shri Prakash Vir Shastri:
Shri Jagdev Singh Siddhanti:
Shri R. 8. Pandey:

Shri Gulshan:

Shri Onkar Lal Berwa:
Shri 8. M. Banerjes:

| Shrimatl Jyotsna Chanda:

Will the Minister of Defenee b
pleased 1o siate:

(a) whether it is a fact that there
has been 8 heavy build-up of Pakis-
tan forces all along the Indo-Pakisten
border recently;

(b) whether it is also o fact Lhat
fresh reinforcements are pouring into-
East Pakistan by air and sea from
West Pakistan; and

(c) if so, what steps have
taken by Government to meet
Pakistani threat?

The Deputy Minister in the Minis-
try of Defence (Dr. D. 8. Rajw): (a)
and (b). During the recent Paki=ani
aggression in Kutch, almost the entire
Pakistani Army was deployed in addi-

‘1. -

been
this



